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This M.A..az:lsoung out of ' OA,ne,651 of 1997, has

ween filed as an unlisted mt.ton to-—day. with the prayer
fer preponment of the date, .

-

-

Mearing the ld, ceunsel fdr_ seth the parties, we decide
te prepene the date en 25.9,97 which was earlier fixed fer

";_. .. heatllg on 5. 110’70
The M.A. is accerdingly diepesed of,
, . (M, S,Mukherjee) (A,R,Chatterjee)
o Member(a) , ‘Vice-Chairman,




